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FRARE FTA HATAL

7% feeety, 15 9T, 2023

FAT. 1242(37).—F==T TLHIT, FHaAT Afa=ad, 2013 (2013 F7 18) Fir &=T 435 FRT Jad
AITFAT T TANT FXd g, ANEE % {&T ATIH I Ggid &, WG & TSI, STETIT, IiT-11, goe 3,
IT-gue (i) ¥, AT FLAT. 2099(3), ATEE 5 WS, 2022 FTRT THRIAT WA TR, FRANE FH
HATAT T ATeg=T # i demas F:wdr §, 771iq -

Ih ATAGAAT H, “STTqih AT SAh" TRl 6 AT T “SATqch =Tt sgeh-111" are =T 3%
T STUA|

[T, &. 01/12/2009-FTA-1 (ATT.IV)]
A IS, §Fd g+

feoqor: ot ATeR=ET, ATRA & TSI, AT, q0-11, Tve-3, I7-9vL (i) § HeAiF w13 2099 (31),
AT 5 7, 2022 FTT TR FT T2 o

1748 G1/2023 1)
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MINISTRY OF CORPORATE AFFAIRS
NOTIFICATION
New Delhi, the 15th March, 2023

S.0. 1242(E).—In exercise of the powers conferred by section 435 of the Companies Act, 2013
(18 of 2013), the Central Government with the concurrence of the Chief Justice of Jharkhand, hereby makes the
following amendment in notification of the Government of India, Ministry of Corporate Affairs, vide number
S.0. 2099 (E), dated the 5th May, 2022, published in the Gazette of India, Extraordinary, Part-Il, Section 3, Sub-
section (ii), namely:-

In the said notification, for the words “Additional Judicial Commissioner”, the words and figures “Additional
Judicial Commissioner-III" shall be substituted.—

[F. No. 01/12/2009-CL-1 (Vol. V)]
MANOJ PANDEY, Jt. Secy.

Note:- The principal notification was published in the Gazette of India, Extra-ordinary, Part Il, Section 3,
Sub-section (ii), vide number S.0. 2099 (E), dated the 5th May, 2022.
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